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 Union.  No  comments  srecatiad  for  on  the
 part  of  the  Goverament  of  India,  However,
 Goventhent  welcomes  the  Pakistan  Proai-
 dent's  statement  that  he  is  prepared  to  take
 stops  to  help  establish  peaceful  condition  yn
 the  Sub-continent  and  that  he  attaches  im-
 ‘portance  to  cessation  of  hostile  propaganda
 against  India,

 Refeeal  for  use  of  own  Piane  to  U.S
 Ambassador

 ‘2ied,  SHRI  =JYOTIRMOY  BOSU:
 ‘Wall  the  Monmter  of  EXTERNAL
 AFFAIRS  be  pleased  to  state  ;

 (a)  whether  the  American  Ambassador
 has  been  refused  use  of  his  own  plane  with-
 in  the  country;

 (b)  how  many  times  such  use  was  allow-
 ed  dusing  last  three  years,  and

 ¢e)  the  reason  for  grant  of  such  permi-
 sston  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  EXTERNAL  AFFAIRS
 (SHRI  SURENDRA  PAL  SINGH),  (a)  and
 (c).  Government’s  permission  is  manda-
 tory  for  each  fight  Such  permission

 hag  been  granted  or  withheld  by  Govern-
 ment  after  taking  into  account  factors  re-
 levant  to  each  particular  flight.

 )  Thirty-five  times

 Setting  wp  Naval  Bases  in  Ceylon  by
 Forvign  Powers

 2125,  SHRI  =M.  RAM  GOPAL
 REDDY  *  Will  the  Minister  of  EXTER-
 NAL  AFFAIRS  be  pleased  to  State  :

 (a)  whether  certam  foreign  powers  are
 trying to  set  up  oaval  bases  in  Ceylon;
 and  a.

 @)  ह  क।  के.  आम
 in  this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  BXYBRNAL  AFFAIRS
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 (SHRI  SURBNDRA  SAL!  SINGH):  (७)
 The  Governinent  has  no  information  on
 the  subject.

 (b}  Does  not  arise.

 32  br.

 RE:  CALLING  ATTENTION  NOTICES
 (Query)

 MR.  SPEAKER  :  Shr  D.  K.  Panda.

 SHRIS.  M.  BANERJEE  (Kanpur)  :
 Sir,  we  have  been  giving  call  attention
 notices  on  the  terrible  bombing  m_  Viet-
 Nam.

 MR  SPEAKER:  Not  now  Any  time
 you  like,  you  get  up  t

 SHRI  D  K  PANDA

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 RBPORTED  UNBAR  FHING  OF  FORGED  Pos  rAL
 STAMP  RACKET

 SHRI  0  K.  PANDA  (Bhanjanagar)
 Siz,  I  call  the  attention  of  the  hon.  Minister
 of  Communications  to  the  following  matter
 of  urgent  pulic  smportance  and  request  that
 he  may  make  a  statement  thereon  .

 “Reported  unearthing  of  forged  postal
 stamps  racket  and  seizure  of  a  large
 quantity  of  postal  stamps

 oe

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  H.N  BAHUGUNA});  On
 22-372  a  member  of  the  public  brought
 six  sheets  of  20-paise  (Ghat  series  issued
 on  16-10  67)  forged  postage  stamps  to  me.
 Senior  Officers  of  the  P  &  T  Directorate
 were  directed  by  me  to  commence  imme-
 diate  investigations  as  the  stamps  proiioced
 were  forged,

 The  vigilance  squad  of  the  P  &  T
 Directorate  atielatod  tp  the  poles  arrested
 2  poeta)  affmidle  of  Ansari  Rost  ह... ड
 Office  WDeihi)  on  3-3-72  and  on  the  clue



 id  Posial

 Tutnishad  by  thea  3  mantbers  of  the  gang
 wore  arrested  at  Sonepat,  late  in  the  night
 on  the  same  day.  The  press  complete  with
 photographic  equipment  and  finished  and
 unfinished  forged  postage  stamps  of  the
 approximate  value of  Rs  2  lakhs  was  also
 seized  in  the  carly  hours  of  ‘32.3-72  in
 Radhey  Puri,  Shahdara,  Dethi-52.

 From  the  records  seized  in  the  office  as

 well  ag  the  press  of  the  said  gang,  is  came
 to  light  thet  agents  had  been  appointed  by
 the  gang  in  various  States  in  the  country
 for  sale  of  these  forged  stamps.  Imme-
 diate  action  was  therefore  taken  for
 apprebension  of  these  agents  and  so  far  22
 persons  have  been  taken  into  custody,
 both  in  Delhi  and  rest  of  the  country,
 which  includes  5  postal  officials  also.
 Stock  of  forged  postage  stamps  of  20-paise
 series  has  also  been  seized  from  these
 agents  at  various  places.

 From  investigations  made,  it  has  come
 to  light  that  only  20-palse  postage  stamps
 were  being  forged  and  forging  of  other
 denomination  postage  stamps  has  not  come
 to  light  so  far.  Raids  and  searches  are
 still  continuing  and  st  4s  expected  that  it
 will  result  in  unfolding  this  racket  in  full.

 Mesnwhile  instructions  lave  also  been
 issued  to  all  the  post  offices  in  the  country
 giving  out  distinctive  features  of  genuine
 and  forged  stamps  along  with  general
 inatructions  to  keep  «  vigilant  eye  in  their
 tespective  fields.  A  press  note  has  also
 been  issued  for  guidance  of  the  public.

 SHRI  D.K.  PANDA  :  From  the  state-
 ment  itis  clear  that  the  hon.  Minister
 came  to  know  of  this  racket  only  on
 23+3-1972 and and  that  too  because  some  mem-
 ber  of  the  public  brought  six  sheets  of  20
 passe  forged  postage  stamps,  which  led  to
 the  discovery  of  the  industry  which  is
 Manufacturing  thése  forged  stamps.

 Bur I  would  draw  the  atrontion  of  the
 hon.  Minis a  the  debate  whick  took
 place in  the  Rajya  Sabha  in  April,  pr.

 Since  then  it  has  been  brought  ४७  the
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 natice  of  the  Government  that  this  forged
 stamps  problem  has  been  rampant  through-
 aut  the  country.  The  Members  who  pacti-
 cipated  in  that  debate  demanded  cortain
 measures  to  be  taken  by  the  Government.
 In  this  House  also,  on  15-3197,  in  reply
 toa  question  by  Shri  Chintamani  Pasni-
 grahi,  the  hon.  Minister  said  that  there
 was  a  well-knit  organisation,  and  there
 were  underground  activities  throughout  the
 country.  His  words  were:  “unauthorised
 postal  system  running  parallel  to  the
 regular  system  of  post  offices  in  the
 country”,  That  means,  this  forged  stamps
 problem  has  been  there  for  jong  and  the
 hon.  Minister  and  the  Government  were
 fully  aware  of  the  undergtound  activities  of
 certain  business  agencies.  The  names  of
 those  business  agencies  were  given  ins  the
 House  by  the  hon.  Minister.  There  are
 seven  business  houses  involved.

 In  the  light  of  that,  at  is  really  a  sorry
 stale  of  affairs  to  find  that  the  statement
 displays  such  a  callous  attitude  towards
 the  whole  problem,  because,  as  far  ag  the
 measures  are  concerned,  it  is  confined  only
 to  some  instructions  issued  to  the  post
 offices  regarding  the  distinction  between
 the  genuine  and  forged  stamps.

 The  problem  has  already  assumed
 menacing  proportions,  particularly  in
 view  of  the  fact  that  there  is  black  money
 in  the  country,  and  the  most  powerful
 Minister,  Mr.  Chavan,  has  been  telling  us
 that  this  black  money  is  more  powerful
 than  the  Government  machinery  itself.  In
 the  railways  also  the  same  thing  is  going
 on,  There is  black  monoy in  gold.  Then
 about  coins,  the  CBI  is  already  iavesti-
 gating  into  the  matter.  At  this  rate,  who
 knows  that  passes  of  Members  of  Parlia-

 mont  may  be  forged and  persons  might  be
 travelling  as  MPs?  Who  knows,  there
 may  be  another  Parliament  aod  there  atay
 ba  another  Speaker  !

 MR.  GPBAKSR:  Ido  not  think  any
 body  will  mistake  ¢@nycther  Panis  for
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 SHRI  D.K.  PANDA  :  So,  |  only  put  it
 tothe  hon,  Minister:  why  this  heiptess
 attitude  towards  this  problem,  why  this
 Hamlet-like  attitude,  to  do  ot  not  to  do?
 Let  there  be  a  strong  determination  to
 investigate  into  the  matter  and  to  punish
 the  seven  houses  already  involved  and  into
 this  second  case.  Unless  severe  punish-
 ment  is  meted  out  to  them,  itis  impossi-
 ble  to  put  an  end  to  this  affair.  I  want  to
 know  whether  lakhs  of  forged  postcards
 were  found  in  circulation  as  early  as  970
 and  whether  at  that  time,  the  crime  branch
 had  indicated  that  once  you  give  it  to
 private  presses  to  print  postcards  and
 inland  letters,  it  is  only  another
 Step  for  them  to  forge  the  stamps  ?  If
 so,  how  many  times  since  then  have  the
 post  office  authorities  assigned  the  job  of
 Printing  postcards  and  inland  letters  to
 private  presses,  what  was  the  volume  of
 those  ofders  and  what  are  the  names  of  the
 private  presses  who  had  been  assigned  this
 job.  {(b)  I  want  to  know  whether  in  view  of
 Government’s  awareness  of  the  unautho-
 tised  portal  system  running  parallel  to  the
 regular  system  of  post  offices,  runby  pri-
 vate  agencies,  Government  have  taken  any
 steps  90  far  to  tackle  this  menacing  pro-
 bdlem  effectively.  (c)  In  view  of  all  this,
 when  it  is  spreading  like  cancer  and  is
 going  to  paralyse  the  entire  governmental
 machinery,  under  such  circumstances,  may
 I  know  whether  Government  is  going  to
 order  a  CBI  probe  into  this  menacing  pro-
 blem?  May  I  know  whether  the  local  police
 are  involved  or  not,  which  can  be  unearthed
 through  such  a  CBI  probe?

 SHRI  H.N,.  BAHUGUNA  :  While  I
 am  grateful  to  the  hon.  member  for  criti«
 cising  the  Government  on  many  points,  I
 am  afraid  he  has  missed  the  essence  of  the
 whole  thing  in  so  far  ss  his  reference  to
 the  parallel  postal  service  is  concerned.  |
 would  like  to  assure  the  House  that  the
 private  postal  service  to  which  I  referred
 in  reply  to  a  question  by  Mr.  Chintamani
 Papigrah{  does  not  involve  use  of  fake
 sidnipa,  Those  7?  agencies  carry  certain
 parcels,  book  them  as  air  freight  and,  that
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 reaches  the  destination  and  the  man
 reveives  it,  Air  freight  can  ह:  booked  by
 anybody,  Those  peopte  are  not  using  fake
 stamps.  They  are  giving it  as  alr  freight
 or  sending  it  through  their  own  transport
 agencies.  Even  in  that  case,  we  are  seized
 of  the  matter  and  we  are  trying  to  prose.
 cute  them.  The  case  is  already  bdefote  the
 Presidency  Magistrate  of  Bombay  as  a
 trial  case,  because  there  has  been  alot  of
 legal  discussion  about  :t.  Government  3
 neither  paralysed  nor  helpless,  as  he
 alleged.  If  Government  were  paralysed,
 22  people  would  not  have  been  arrested.
 So  far  as  his  fear  about  the  local  police  is
 concerned,  I  want  to  puton  record  my
 great  appreciation  of  the  manner  in  which
 the  Delhi  Police  helped  us  in  getting  these
 people  arrested.  I  do  not  want  to  say
 more.  The  matter  was  referred  to  the
 CBi  also.  Butt  had  not  the  patience  to
 wait  for  alongtime  So,  we  decided  to
 involve  the  local  police  also.  Thanks  to
 the  local  police,  we  had  all  these  things
 unearthed  and  22  people  have  been  arres-
 ted,  including  some  postal  employees,

 Regarding  the  reference  in  Rayya  Sabha
 in  970  about  fake  postcards  being  used,  st
 iS  a  fact  that  in  970  &  cuse  of  this  type
 was  found.  That  case  is  pending  prose-
 cution  before  the  Dethi  Judicial  Court.  I
 cannot,  therefore,  make  any  commenis  on
 that  since  that  matteris  sab  judiec;  but  it  is
 not  as  if  the  case  was  not  challaned  or  the
 guilty  were  not  arrested.  It  is  far  the
 court  now  to  determine  and  decide  what
 punishment  it  should  give.

 So  far  as  counterfeiting  is  concerned,
 the  provisions  of  the  Indian  Penal  Code,
 section  252  to  258,  are  very  clear.  They
 lay  down  what  punishment  can  be  given;
 if  such  cases  are  proved,  the  punishment
 can  vary  from  imprisonment  for  seven
 years  to  transportation  for  life.  Therefore,’
 the  government  ia  not  helpless,  08  asugges~
 ted  by  the  hon.  Member.  It  is  only  a
 question  of  proving  the  facts  before  the
 court  which,  ]am  sure,  we  will  do  our
 beat  to  prove,  ४6  far  as  thie  particular  ons
 is  concerned.  ‘  *



 information  46  that  tight  ep  ti  this  day  a
 vate  press  has.ever  been  used:  for”  print-  -

 ‘ing  of  :  stawrips  \  or  post-cards..  ‘Therefore,
 tho.  question  .of  private’  printing’  presses,
 “Making  “use  of  this  does  not  arise.  But  it:

 ds.known:'to  the  whole  world  that  there  are.
 /  fake  things  in  almost  every  field.  Of

 “course,  there  has  been  no  fake  Parliament
 “.gither'in  this  country  or  outside.  Some

 people  have  been  found  to  be.  impersonat-
 ing  either  Ministers  or  Members  of.  the
 Parliament.  They  have  all  been  arrested.
 Therefore,  members  should  not  have  any
 apprehension  on  that  score.

 The  last  point  of  the  hon.  Member  was
 that  this  point  was  raised  in  the  debate  on
 that  day.  My  only  point  is  that  though
 ॥  do  not  expect  my  hon,  friend,
 Shri  Panda,  to  congratulate  us  on  all
 occasions,  I.  do  expect  that  this  is  one  such
 occasion  when  he  should  have  congratulat-
 ed  the  department  and.  the  police  for
 having  taken.  such  quick  action  and  roun-
 ded  up  the  culprits  In  such  a  short  period.
 I  am  sure  the  interests:  which  are  dear
 to  his  heart  are  safe  in  the  hands  of
 this  department.

 tt  भर सिह  नारायण  पड़े  (गोरखपुर)  :

 मंत्री  महोदय  ने  बहुंत  हीं  बहादुरी  के  साथ

 इस  रैकेट  को  पकड़ा  कौर  पकड़ते  के  लिए

 उन्होंने  भारी  जाल:  बिछाया  ।  इसके  'लिए
 मैं  उनको  बधाई  देता  हैँ।  लेपित  969  से

 4.

 तक

 लेकिन  एक  बात  साफ

 “हुए  हैं  उन  सारे  कांडों  कोई  न.  .
 -  झराफिस  की  कर्मचारी  सम्बद्ध  रहा  हैं  कौर  यह

 तरह  के  रैकेट  चले  ्  रहे  हैं।.  969  |

 में  कलकता  में  मतों.  आर  का  फाड  पकड़ा...  .

 संतान  उसमें  भी  झपके  अधिका री  आमिल  थे।.
 उसके  बाद  27  अगस्त,  969  को  दो री बाला

 हें कोड ने कोई पोस्

 पकड़ा  गया  है।  ६" ल  भो  जो  सूचना  दी  मई...
 है  क्या  यह  संत  नहीं  हैं  कौर  क्या  झपने ...

 इसको  जांच  करा  ली  है  कि  ष्ह्  इस  बात  -

 पर  प्रायोजित  थी  कि  जब.  बूटी  के  शेयर  का

 सवाल  शाया,  पैसे  के  अंबारों  का  सवाल  -

 झाया  तो  झगड़ा  हो  गया  कौर  उसने  सारी

 जितनी  फेक  संटेमप्स  बीस  पैसे  की  थीं,  उसको.  .
 मंत्री  महोदय  की  सेवा  में  उपस्थित  कर  दिया
 कौर  उपस्थित  करके  मंत्री  महोदय  को  महू  :

 पंवार  दिया  कि  वह  इसकी  जाँच  कराए  |
 ताकि  जो  उसके  दुश्मन  हैं  वे  पकड़े.  जा  सक
 ौर  इस  रैकेट  को  सामने  लागा  जा  सके:

 पह  खुशी  की  बात  हैं  कि  ऐसा  किया  मया  «
 है  |

 प्रापक  जीतते  स्टैम्प  छत्ते  हैं  वे सिक्योरिटी
 प्रेस  में  छपते  हैं  iam  सिक्योरिटी.  प्रेस

 के  कागज  चोर  बाजार  -में.  भास्कर

 बिकते  हैं.  और  बिक  कर  उनके  स्टम्प

 सारे  हिन्दुस्तान  में  बनते  हैं  ।  यह  दिल्ली  का

 सवाल.  नहीं  हैं  t  आंध्र में,  अम्बई में  ये o  .

 रैकेट  पकड़े  गएं।.  ह 16  यह  सच  है  कि  सारे

 हिन्दुस्तान  में  एक.  जाल  aT  fear  हुमा  है.

 _ शर  रावर्नेमेंट  का  करोड़ों  रुपया  इस  में  -

 इने बाल्य  हो  रहा.  हैं  सौर  करोड़ो  era
 'बड़ा  जा  रहा  है  ?  का

 _  जूता है  कि.  इस  बारे:  में:  मंत्री

 न  कौने  से  सूक्ष्म  कदम  खडी,

 मैं  यह

 _.गोल्ड  आकिब  में  सारी:  डाक  भोर  लेटर  ng देने  से
 ६.

 se  डाइट  जाते  है,  3
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 पी  मसीह  मा रायल  पांडे]

 ब्रिटेन  में  पोस्ट  अाफिस  सीन  सौ  साल

 लक  सरकार  के  नियंत्रण  मे  लते  रहे  ।  जब

 वहा  भी  इसी  तरह  के  कांड  होने  शुरू  हुए,  तो

 वहां  के  हाउस  साफ  काम  को  यह  'रिसाव

 करमा  पडा  कि  पोस्टल  विभाग  को  एक

 कार्पोरेशन  को  दे  दिया  जाये।  मैं  मंत्री

 महोदय  से  यह  जानना  चाहता  हैँ  कि  यदि

 सरकार  या  उनका  मंत्रालय  इन  रैकेट्स  को

 खत्म  नहीं  कर  सकता  है,  तो  क्या  वह  एक

 कार्पोरेशन  बसा  कर  यह  सारी  जिम्मेदारी

 उसको  देने  के  लिए  तैयार  है  ।

 मैं  चाहता  हु  कि  स्त्री  महोदय  इस

 हाउस  की  एक  हाई-पादरी  कमेटी  या  सी०

 बी०  झाई०  के  टाप  भ्राफिसर्ज  की  एक  हाई-

 वाव  कमेटी  बना  कर  इस  सारे  रैकेट  की

 जाच  करायें,  क्योंकि  यह  कोई  दो  एक  रोज

 का  किस्सा  नहीं  है,  बल्कि  यह  किस्सा  तीन-

 शार  साल  से  चल  रहा  है  कौर  पब्लिक

 एक्सचेकर  के  रुपये  को  बर्बाद  किया  जा

 रहा  है  ।

 से  स्त्री  महोदय  को  धन्यवाद  देना

 चाहता  हु  कि  उन्होंने  इस  मामले  की  तरफ

 तवज्जह  दी,  लोगों  को  पकडवाया  कौर  आगे

 भी  इस  सिलसिले  में  कोशिश  कर  रहे  है।

 शी  हेमबतीनग्बन  बहुगुणा  मैं  सान-

 नीय  सदस्य,  श्री  पांडे  का  कृतज्ञ  हु  कि

 उन्होने  और  भी  बहुत  सी  बातें  बताई  है।

 लेकिन  मेरी  कठिनाई  बहु  हैं  कि  969

 वगैरह  के  किसी  वॉकवे  के  सरबन्ध  में  तत्काल

 कुछ  कहना  मैरे  लिए  सम्भव  नहीं  है।  मैं

 सात नीय  सदस्य  को  सिर्फ  यही  गआ्राववासन

 देना  ब्याहता  हैँ  कि  फारेत  चेक्स  और  दूसरी
 चीजों  पर,  जिसके  सम्बन्ध  से  उन्होंने  कहा'  है,

 हमारी  सख्त  नजर  है  t
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 हमारे  पोस्टल  डिपार्टमेंट  में  रीन  ag:
 लाख  शादी  काम  करते  हैं।  हमारे  यहां
 मनी-प्रार्थी  शौर  सेविएउज  बैंक  के  एकाउंट्स
 का  रुपया  करीब  700  करोड़  है।  ये  छः
 लाख  पभ्रादमी  उसको  हैंडल  करते  हैं।  इस
 हिसाब  से  फीसदी  गड़बड़ी  बिल्कुल  नेरलीजि-
 बल  है।  लेकिन  फिर  भी  में  स्वीकार  करता

 हैं  कि  अगर  इस  विभाग  मे  एक  फीसदी  भी
 गड़बड़ी  हो,  तो  बहू  99  फीसदी  अच्छे  काम
 को  बिगाड़ने  की  शक्ति  रखती  है  जौर  यह
 नहीं  होनी  चाहिए  1

 मानवीय  सदस्य  न  पूछा  है  कि  क्या  यह
 सच  नही  है  कि  जो  लोग  इस  मामले  से

 सम्बद्ध  थे,  उनका  आपस  में  हिस्सा-बाट  का
 भागना  हो  गया  हो  कौर  तब  उनमे  से  एक  ने

 हमको  सारी  बात  बताई  हो।  मै  कहना

 चाहता  हैं  कि  झगर  चोरों  मे  कभी  फूट  न

 पढ़ें,  तो  कभी  कोई  केस  पकड़ा  ही  न  जाये  1

 मैं  उस  आदमी  के  बारे  मे  कुछ  नहीं  कहना

 चाहता  हु  ।  इस  बारे  में  कोर्ट  म॑  विचार

 होगा  कि  किसने  क्या  किया  है  7  उस  मामले
 में  इतना  ही  नहीं  कि  कुछ  आदमी  पकड़े  गगे,

 पूरा  छापाखाना  पकड़ा  गया  है,  दो  लाख

 रुपये  की  वैल्यू  के  स्टैम्प  पकड़े  गये  हैं  श्र

 सारे  हिन्दुस्तान  मे  शहर-शहर  सौर  जिले-

 जिले  में  तफतीश  हो  रही  है  t

 इस  सम्बन्ध  से  मैं  यह  मिशेल  करना

 चाहता  हूँ  कि  दुनिया  का  कोई  देश  ऐसा  नहीं
 है,  जो  कद  सके  कि  उसके  यहाँ  कोई  फेक
 पासपोर्ट  या  स्ट॑म्प  बारह  का  घटा  नहीं  सल

 रहा  है।  दुनिया  के  देशों  मे  न  जाने  कितने

 गैगस्टर  इस  तरह  के  काम  कर  रहे  हैं।

 श्री  दिनेश  सिह  (पामगढ़)  :  हो  फिर

 यह  सब  चलता  रहे  ?

 1. ह  हेमवती  मदन  बहुगुणा:  श्री  दिनेश

 सिंह  बहुत  दिन  शक  हमारे  मंत्री  रहे  है।
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 wet  तक  मैं  समझता  हूं,  उनके  कार्य-काल

 में  भी  सरकारी  कामकाज  आदमियों  के  ही

 हाथ  में  रहा  होगा,  देवदारों  के  हाथ  में

 नहीं  ।  नहीं  मैं  महू  क्लेम  कर  सकता  हूं  कि

 लू  कि  भ्ब्  ar  गया  हैँ,  इसलिए  सब  काम

 एजाज़  के  हाथ  में  प्रा  गया  है।  इसलिए

 आदमियों  पर  जितनी  पाबन्दी  लगाई  जा

 सकती  है,  उसको  लगाने  में  हम  पूरी  तरह  से

 सड़क  हैं  1

 मेरे  दोस्त  ने  कहां  है  कि  ब्रिटेन  में  तीन

 सौ  साल  तक  घपला  हुन,  तो  वहाँ  कार्पोरेशन

 बना  दिया  गया  ।  मैं  इस  बकल  उस  बहस  में

 नहीं  जाना  चाहता  हूं,  क्योकि  उसका  हस

 प्रश्न  से  सीधा  सम्बन्ध  नहीं  है।  लेकिन  में

 माननीय  सदस्य  को  बताना  चाहता  हैँ  कि

 बहाँ  पर'  पोस्टल  सर्विस  को  एक  कार्पोरेशन

 को  देने  के  ये  कारण  नहीं  थे  -  यहा  पर  भी

 कार्पोरेशन  बना  देते  से  भले  ही  हम  अपनी

 जिम्मेदारी  किसी  और  को  दे  दे,  लेकिन

 उससे  बयानों  की  दुनिया  खत्म  नहीं  हो

 जायेगी,  फेक  स्टैम्प  वर्ग रह  बनाने  वाले  खत्म

 नही  हो  जायेगे  ।  यदि  हम  यह  समझो  कि

 कार्पोरेशन  बनाना  ही  इस  समस्या  का  सम्पूर्ण
 ग्रोवर  एकमात्र  इलाज  है,  तो  इस  दिशा  मे

 सोचा  जा  सकता  है।

 ये  स्टैम्प  वगैरह  नासिक  के  छापेखाने  मे

 छपते  हैं।  वह  छापा स्याना  वक्त  एण्ड

 हाउसिंग  मिनिस्ट्री  के  नीचे  काम॑  करता  है।

 जो  कागज  बहू  इस्तेमाल  करता  है,  हम

 उसका  मूल्य  बैठे  है।  उस  कागज  के  सम्बन्ध

 में  भ्रमर  कोई  तथ्य  श्री  पांड़े  के  पास  है  ध्रौर

 बह  उसे  तथ्यों  फो  मग्  एण्ड  हाउसिंग
 मिनिस्टर  को  दे  दें,  तो  मै  उनका  उपकार

 मामू गर  ।  इससे  उस  मिनिस्ट्री  को

 झपने  विभाग  की  ठीक  करने  मे  सहायता

 मिलेगी  q
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 जहां  तक  सी०७  बी०  धाई०  का  सम्बन्ध

 है,  हमने  पहले  ही  सी०  do  arte  की  केस

 दिया  था,  लेकिन  जब  हमने  देखा  कि  देर  हो
 रही  है,  कही  ऐसा  न  हो  कि  सब  कुछ  तितर-

 बितर  हो  जाये,  तो  हमने  लोकल  पुलिस
 हारा  पकड़वाता  शुरू  कर  दियां ।  हमने
 सी०  बी०  झाई०  को  रोका  नहीं  है  |  वे  चाहें
 तो  कर  सकते  हैं  qt

 Tam  sorry:  4  made  a  slip.  प्रिटिंग  प्रैस

 वर्कर  एण्ड  हाउसिंग  मिनिस्ट्री  के  नहीं,
 फिनास  मिनिस्ट्री  के  कंट्रोल  भे  है  1

 2  27  hrs.

 PAPERS  LAID  ON  THE  TABLE

 TROW  AND  STEEL  (CONIRCL)  AMENDMENT
 ORDER,  972

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SHAHNAWAZ  KHAN)  :  I  beg  to
 jay  on  the  Table  acopy  of  the  Iron  and
 Steel  (Control)  Amendment  Order,  972
 (Hindi  and  English  versions)  published  in
 Notification  No.  Ss.  0.  305  (BE)  an  Gazette
 of  India  dated  the  I6th  March,  1972,  under
 sub  section  (6)  of  section  3  of  the  Essen-
 tial  Commodities  Act,  1955.  [Placed  in
 library,  See  No  LT-4662/72]

 ENDIAN  EMIGRALION  (AMENDMENT)  RULES
 4972  AND  NOTINICATION  UNDAR

 PASSPORIS  ACT,  4967

 THE  DEPUTY  MINISTER  IN  THE
 DEPARTMENT  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  B,  SHANKARANAND);
 Sir,  on  behalf  of  Shri  Surendra  Pal  Singh,
 J  beg  to  lay  on  the  Table~

 a)  A  copy  of  the  Indian  Emigration
 (Amendment)  Rules,  972  (Hindi  and
 Engltsh  versions)  published  in  NodGcation
 No.  G.S.R.  66(B)  in  Gazette  of  India
 dated  ist  February,  1972,  under  sub-section


